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g 0 e9 'gedq’s‘ years, belonging to 3z "”Q"Q\ L‘:(” LSLATINE ACCEMR (—»\/ CECRETARIA
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give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

4

myself, my spouse and dependants*:

A, Details of movable assets

{Assets In joint name Indicating the extent of joint ownership will also have to be

given}
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- 4 % |
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Note: Value of Bonds / shares / Debentures 2s per the latest market value in Stock
Exchange in respect of listed cﬂmpanies and as per books in the case of non listed

companles should be given,
* Dependant here means a person substantially dependent on the income of the

employee,
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B.

[Note: Properties in joint awnership indicating

also have to be indicated}

“r. Description
No.
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Self
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(v) | Others (such as
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interest in property)

(2y 1 give herein below the details of my labilities
institutions and government dues:-

[Note ; Please give separate detalls for gach item)

| overdues 10 public financial

Hame & address of Bank /

] Amount outstanding as |

Sr. | Description

No. Financhai Institutions{s) /

e - o _Department(§)
{(a) | (i) Loans from Banks 1\SRL, PRINE
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{iil) Government Dues:
(a) dues to departments
dealing with government

~NZ O
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(b} dues to departments
dealing with supply of
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water

o
{c) dues to departments
dealing with supply of

electricity
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(d) dues to departments
dealing with telephones |

(e) dues to departments.

dealing with government

! transport (including

aircraft and helicopters)

le L
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~NIL

NIL

(f) Other dues, If any
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LY

(b)

() Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Glve also Permanent
Account Number (PAN)]
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(i) Wealth Tax [Also

Indicate the assessment

year upto which Wealth
Tax raturn filed,]
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(lil) Sales Tax [Only in
case of proprietary
business]

Vo 187 4 i

(iv) Property Tax
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Eersonal Detall
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Date of Birth
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‘Cadre

Home District
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(Fufl Neme e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Blhar Secretariat Service etc,)

| PARINGY
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I hereby declare that the above details are true to the bast of my

knowledge and belief.

Place:.

PATN B

.......................

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

SIQNAtULE wuveeerrs

Name of Employee: ...7...

vesignation:, ACCILTANT . SECTTonr OFFECER
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.............................................

Kupi) Kumar
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SECRETPRENT

in prescribed format.
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